New Telecom Policy

2693. SHRI RANJITSINH VIJAYSINH MOHITE-PATIL: Will the Minister of
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(@) whether Government has finalized new Telecom Policy to beef up National
Security;
(b) by when Government is likely to announce the new Telecom Policy;

(c) whether the policy will encompass communications during public safety
disaster relief emergencies and strategic communications; and

(d) what will be the areas of its working?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI MILIND DEORA): (a) The Draft National
Telecom Policy-2011 (NTP-2011) was announced by Hon’ble Minister of
Communications and IT on 10th October, 2011 and put in public domain for wider
consultation, (www.dot.gov.in)

(b) to (d) National Telecom Policy-2011 (NTP-2011) is presently at the draft stage.
Last date for receipt of comments/feedback was 9th December, 2011. After analysis of
comments/feedback received, NTP-2011 will be finalized.

Provisions in the Draft NTP-2011, inter-alia include:—

. To prescribe sectoral Standard Operating Procedures for effective and carly
mitigation during disasters and emergencies. To mandate Telecom Service
Providers to provide alternative reliable means of communication at the time of
disaster by creating appropriate regulatory framework,

. To encourage use of ICTs in prediction, monitoring and early warming of
disasters and early dissemination of information.

. To facilitate an institutional framework to establish nationwide Unified
Emergency Response Mechanism by providing nationwide single access
number for emergency services.

Telephone and mobile services in hinterland of Kashmir

2694. PROF. SAIF-UD-DIN SOZ: Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(@) whether Government is aware that hinterland of Kashmir Valley such as
Machil, Gurez Tulail, Keran and Kernah face great difficulties in respect of facilities like
telephone lines and mobile services;

(b) whether Government is aware that there are no towers for mobile services; and
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(¢) whether the Ministry has any plan to connect these arcas effectively through
telephones/mobiles?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI MILIND DEORA): (a) to (c¢) Hinterland of
Kashmir valley is, in general, covered by Bharat Sanchar Nigam Limited (BSNL) with
landline/mobile communications facilities. Out of which, Kernah is covered by BSNL
landline telephone exchange facility of satellite media, Keran and Machil are covered by
BSNL with Digital Satellite Phone Terminals (DSPT). BSNL will be covering Machil,
Tulai, Keram and Karnah by Gloval System of Mobile Communications (GSM) based
mobile services progressively subject to its techno-commercial considerations and after
obtaining Army permission as these areas are very close to Line of Control.

Proposal of Andhra Pradesh under National
e-Governance Plan

2695. SHRI NANDI YELLAIAH: Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) the details and the latest status of the proposal of Government of Andhra
Pradesh for sanctioning two pilots for e-District projects under Nationale-Governance
Plan (NeGP) e-District Mission Mode Project;

(b) whether the proposal has been given clearance; and
(c) if so, the progress made so far on these pilot projects?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI SACHIN PILOT): (a) to (c) The Scheme for
National Rollout of e-District Mission Mode Project (MMP) has been approved by the
Government in April 2011 at a cost of Rs. 1663.08 crores to be implemented in all
640 districts of the country. With the approval of this Scheme all the districts of Andhra
Pradesh are covered under the e-District Mission Mode Project. Department of
Information Technology has already received the Detailed Project Report (DPR) for State
wide rollout of e-District MMP in the State of Andhra Pradesh.

Penalty against unsolicited callers and message senders

2696. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(@) whether the Telecom Regulatory Authority of India (TRAI) has recently
imposed regulations to curb unsolicited calls and messages to mobile phone users by
telemarketers and telecom companies;

(b) if so, whether mobile phone users still continue to receive text messages as
well as telemarketing calls, in spite of this restriction;
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